NATIONAL COMPANY LAW TRIBUNAL |
'~ AHMEDABAD BENCH
AHMEDABAD

IA 276/2017 In C.P. No. 65/241-242/NCLT/AHM/2017

Coram: - Present: Hon' ble Mr. BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

- Name of the Company: o Kusum' B Kum_ar& Ors.
' S Vs, -
Sterllng Greenwoods Ltd & Ors

' Sectlon of the Companles Act Sectlon 241 242 of the Com anies Act 2013
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Learned Senlor Advocate Mr. Rashesh Sanjanwala with Learned Advocate Mr.

~ Ankit Shah present for Original Petitioner. Learned Senior Advocate Mr. Navin

- Pahwa with Learned Advocate Ms Natasha Sutarla Ppresent for Or1 gmal Respondent

At request of Learned Counsel for petltloner on the ground that petltloner no. 1 d1ed

Rejoinder not ﬁled n 1 1A 276/2017
| The 1nter1m order dated 09.05. 2017 shall continue t111 next date of hearmg

 List the matter on 06. 11 2017, S -
|
" BIKKI RAVEENDRA BABU |

R MEMBER JUDICIAL
Dated this the 10th day of October, 2017. ' R o '




